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17,8.4. 	Heard both sides. Order is 

dictated and prounced in on court 

vide separate sheets attached to the 

case record of O.A.605/93. This 

applicaticn is disposed of as per the 

AA=z observations and directions givenf 

in the order. 4c4 . /-o (' 	-9 / tf-'Y 


